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MR. SPEAKER: Please do not disturb.
... (Interruptions)

MR. SPEAKER: You have understood by this time that I will not allow any violation of rules.
... (Interruptions)
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THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL): I am grateful to you, Sir, for
allowing me to respond to the matter which 1s raised by the hon. Members over here.

I seek your permission to respond to three other issues also because I am in the House now
and they are also important. I will just briefly respond to them.

One i1s about the Gujarat situation. We had been there; we found that the situation was quite
serious. We did give them an amount of Rs.500 crore to provide relief to them. Hon. Prime Minister
has asked me to see if some more help is required and if so, it would be given.

The second point was raised by Shri Raghunath Jha. This is equally important.
MR. SPEAKER: Many other hon. Members also.

SHRI SHIVRAIJ V. PATIL: Yes, other hon. Members also. Every year, we have drought in some
areas and heavy rains are affecting the people in some other areas. This year, unfortunately Bihar
and some other adjoining States are suffering from drought. ... (/nterruptions)

MR. SPEAKER: Then, I will request the hon. Minister not so speak.

SHRI SHIVRAJ V. PATIL: I have already said that Bihar and some adjoining States are suffering,
like Uttar Pradesh, some parts of West Bengal, etc. ... (Interruptions) Let me be allowed to speak.
Otherwise, I will keep quiet. ... (Interruptions) Sir, that is why, I am saying that the Government
would certainly

* Not Recorded
send a team to Bihar and other places, wherever it is necessary to take steps, like Uttar Pradesh, West
Bengal, etc. We will find out and do it. ... (/nterruptions)

MR. SPEAKER: This is most unfortunate. Some decency should be there; you are interrupting the
hon. Minister when he 1s responding on his own. Is this the way in which the House is to be
conducted?



SHRI RAMDAS ATHAWALE (PANDHARPUR): What about Maharashtra?
... (Interruptions)

SHRI SHIVRAJ V. PATIL: Sir, we had visited Maharashtra also. Hon. Prime Minister and myself
had visited Maharashtra. Mrs. Gandhi had visited Uttar Pradesh and we had visited other States also.
Mabharashtra also was given Rs.400 crore, out of the Calamity Relief Fund. We are keeping a watch
on the situation in different States and wherever it is necessary and possible, we will certainly extend
help to the States. This is what I wanted to say about this.

Another point was raised by Shri Devendra Prasad Yadav here. It 1s really important. We
appreciate the anxiety of the hon. Members to get the report so that it can be considered in the
House. It is true that it has taken a long time for the Commission to give the report. But the
Commission had to wait because of some other reasons also, like the matter was taken to the court
and some witnesses got the stay orders against their appearance before the Commission. Then, there
are some other issues. But we do appreciate that long time has been made available to the
Commission and we are all expecting to get the report. ... (Interruptions) Informally, we are told

that the report could be given by 315t of December 2006[V23].
We are told this informally.... (Interruptions)

MD. SALIM (CALCUTTA — NORTH EAST): Are you giving another extension to them? The
House is demanding that no extension should be given but the Minister is saying that he is going to
give another extension.... (Interruptions)

SHRI SHIVRAJ V. PATIL: You do not understand it. It is not a question of extension...

(Interruptions)

MD. SALIM : I understand very well.... (Interruptions)

MR. SPEAKER: Nothing will be recorded without my permission.
(Interruptions)™ ...

MR. SPEAKER: Shri Salim, I am very sorry. Hon. Minister, you may conclude. Nothing, except
whatever the hon. Minister says, will go on record.

(Interruptions)™ ...

SHRI SHIVRAJ V. PATIL: Sir, Members are agitated, but they should first hear me as to what I am
going to say. It is not a question of giving them extension. The Commission is going to continue up

to 315! December, 2006. It has said that the Report could be given before this period is over. We are
waiting with our fingers crossed. We will see whether the Report could be given or not. Having
given them so much time, when they are on the verge of writing the Report and giving it to us, no
action should be taken in a manner that the Report would not come at all. We have also to keep that
in mind. Do not jump on your feet and unnecessarily misunderstand what we are saying. It is not a



question of giving extension. They are continuing up to 315! December, 2006. They have already
said that they would give the Report. Let us hope that the Report would be given. Whatever you
have expressed here, will also be communicated to them so that they keep that in mind.

MR. SPEAKER: Other matters, to be raised as Special Mentions, will be taken at the end of the day.

SHRI BASU DEB ACHARIA (BANKURA): Mr. Speaker, Sir, I have given a notice...

(Interruptions)
MR. SPEAKER: I had called your name. You were not present.

SHRI BASU DEB ACHARIA : Sir, I was not here.
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MR. SPEAKER: It is your fault, not mine.

SHRI BASU DEB ACHARIA : Sir, I would like to raise a very important matter.

MR. SPEAKER: Maybe, but then you should have been present here.
... (Interruptions)

MR. SPEAKER: You have to apologise to the House. You may tender your apology to the House.

13.00 hrs.
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